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DR, SAROQJINI MAHISHI i The deve-
lopment of the wild life sanctuary and the
bird sanctuary s entirely the responsiblllty
of the State Government, Now that the hon,
Member has referred to it, we shall request
the State Government to enquire inlo the
matter,

Securlty Arrangements for Former
Ministers of West Beagal Gavern-
ment

*1652, SHRI SAMAR GUHA : Will
the Minister of HOME AFFAIRS be
pleased to state ;

(a) whether many of the former Minls-
ters of the United Froot Government in
West Bengal are provided with facilities for
securlty measures ;

(b) whether security measures are also
provided for them when they go on tours
for their party purposes snd to address
public meetings under party banners ;

(c) If so, the names of the former
Ministers for whom such security arange-
ments have been made and the nature of the
security provided ;

(d) whether Government have arrang-
ed security measures for leader or other
political parties also ;

(e) ‘If 5o, the names of the political
partles they belong to and their names ;
and

() the reasons .for providing such
extraordinary security mcasures for the oon-
officlal personnel ?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) to (f),
Securlty asrangments have been made for
a fow polilical leaders, some of whom were
Ministers in the former Uniied Front
Government. Such arrangements are made
whenever in the judgement of those concern-
ed with security maiters, these are fder-
ed necessary,” Such wsrrangements are
viewed from time 1o time and hened
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ing clrcumstances. It would, however, not
be in the public intcrest elther to disclose
the pames or the extent of the security
arrangements made in each case,

SHRI SAMAR GUHA : The Govern-
ment may not disclose the names or extext
of security arrangements made In these cases
but we find in the streets of Calcutta and
around the houses of some people so many
pollce vans moving about., Whenever Mar-
xlst Communists address public meetings or
whenever they tour for polliical or party
purposes, batches of police guards accom-
pany them, I am very glad that Govern-
ment has provided security arrangements for
these ex-Ministers, particularly the ex-Mar-
xlst Communist Ministers, who are not vic-
tims of the wind that they had sown which
has now turped Into whirlwind and chaos
Government has very rightly extended their
protective umbrella over them (o save them
from intlmidation, terror, threat and pro-
bably, atiacks on their llves, but taking
advantage of the protective umbrella of
Government these Marxist leaders, Sarsva-
shil Jyoti Basu, Promode Das Gupta and
Hare Krishna Konar, day in and day out
are showing thelr bloodshot eyes to the
prople of West Bengal, Itls on record on
paper. They are threa'ening other political
elements of creating a blood-bath i anything
went wrong against them,

AN HON, MEMBER : How is it rele-
vant 7

SHRI SAMAR GUHA : It Is very rele-
vant, Taklng advaniage of the proteciive
umbrella of the security arrangements made
by Government, they do the same thing and
threaten and intimidate others day by sayiog
that theie will te a blood-bath, 1 want to
know whether it is a fact that Sarvashrl
Jyoti Basu and Promode Das Gupta openely
threatened all the pewspapermen that their
men would teach them a lesson If they went
on propagating against them, A few days
back there was an aftack by the CPI (M)
prople in Jadavpur. Revolvers and bombs
have been discovered, May I know whether
Government have ded their p ive
umbrella to the ex-minfsiers and some other
leaders of the Marxist Communist Party for

or otherwise modilied according to prevail-

taking ad of that protective umbrelia
of Governmet and for threatening pewspa-
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pers and other political parties as a result of
which there have been lacidents of violence
and attacks on others ?

MR, SPEAKER : Thank-God, you have
ended,

SHRI VIDYA CHARAN SHUKLA :
Security arrangements are provided if in the
opinlon and judgment of those who are in
charge of securlty arrangements 1t is neces-
sary to provide such arrangements for pub-
lic leaders, whether they belong to this party
or to that, If that kind of necessity appears
i nt, such arr nts are made. As
to whether such arrangements encourage
them to do all thzse activities that Professor
Guha describzd I do no think that kind of
an inference can be drived from it, I think
all hon, Mzmbers wlll agree that it is neces-
sary that all pollucal leaders, whether we
agrec with their views of not, should be
provided enough security arrangements so
that this tendency of threatening the move-
ment or life of our political leaders is dis-
couraged,

SHR1 SAMAR GUIIA : [Itls a fact
that Shri Ajoy Mukerjze, the former Chiel
Minister of West Bengal, made a public
statement during the Ffirst week of April
saylng that two attemp!s were made on his
life— one 1o Calcutta and the other while he
was returning from Nadia ? Also is it a
facy that during the first week of tbe month
of May a two-column news itom appeared
In the dally Basumatiin which It was
stated that Shri Promodh Das Gupta had
sald in a meeting an Jalpalgurl that if Ajoy
Babu went on slandering the CP (M) and
if some members of the CP (M) ook away
Ajoy Bibu from the world, what could be
sald, Has Government inquired finto the
allegations made by Ajoy Babu, if so, the
result of that loquiry 7

SHRI VIDYA CHARAN SHUKLA :
We have scen these rcports and we bave
made arrangements accordiogly.

off gww wey wgam@ : w4 AgET A
oF T S IuF aargr § feai &
o e wAfgE § ot 80 & wAw
wigat § e fea-fier Afadf ) ag wa-
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% s 5 gmdt g wald d Ak
TR M § g AN AT A AR
srdaT o s gard gIar w1 q@w gAr
arfed ? faa swwe o grar o sgwear
Mgy S ¥ w1y §, @ qET of wy-
w1 &7 A9 gET A & W I ol &
foq &3 o st oot 74 & o< war wat
W e A & fog oo grar
sgqeqt &t § A< afe #r § ot fea-fex
s § & fra-feg el & fog ?

st fagrienges: PgaaA ¥
Io< ¥ aqrar ¢ fs gg% it & fmig
U LI ) FE@T AT § 1 U
FURI & oY o ¥ A W g wi-
€ 773 & afaFc § I @ w oy
) qder s gAY § i dar ek e
g ar g &1 afy s« wadz § yur
1§ & AYgE ¢ a7 fve Q@r wAww
¥ &1 wgt as qfeedt dme wr
geaey §, agt a7 e na1 fr gy safwray
% foq 58 AW F1 TOT AT AR
g Al gg azg w1 Taorw fear war
afy gadt usg g w f Qar sar
f frg® g dfral & fag @ g o
A §T TAAH FTAT WAqs §, o wgt
AY §aorH ffar srar § 1

ot g wx wgww @ wfagl A qiw
' § a¥ sr9X agraan . &Y § av g}
yuded) agraa 37 T A K1 whaEl
Tamerg?

oft fawur wew gew : g wiw R
29 AT A §1F § qder w1k Frofg
a3 1 77 S0 o sraegwar A oya
L4

off gww wx wguTs: AU gA oA
qrew a7 faaer o adf srar § 1 gy
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¥ f g Al 2 R W Tends
5T @ § | ST A faeargd

ot frer W ogTw . W®E @F AQ
wiit gaar § feet oft suafmr ¥ ofewh
1o ¥ 1@ A W ggEar w1 atr gl
®nE

ot gun g wgEra ¢ FEgE ad
g?

SHRI J, M. BISWAS : In reply of this
Questlon, the hon. Minister has sald that
the names of the ex-Minlsters of the U.F.
Goveroment who are offered security
arrangements cannot be disclosed In the
public interest. 1t came out In the press
that some of the ex-Ministers of the U.F.
Government who were offered security
arrangements refused to take any security
arrapgement, That came oul in the press
and the names were also mentioned, 1 want
to koow from the hon. Minister who are
those ex-Ministers of the U.F. Government
who refused to take any securlty arrangement
offered to them, I think, the hon, Minister
will have no objection to announce thelr
pames because all this came out in the
press, [ only want to verify whether it is
a fact that some ex-Ministers of the U,F.
Government refused 1o take any securlty
arrrngement offered to them and, if so, who
are they and what partles they belong
to,

SHRI VIDYA CHARAN SHUKLA :
As far as | am aware at present, 1| do not
know the names of any of the ex-Mialsters
who refused to take security arragements,
Even If it was a fact, we would not have
divulged this Informatioc because It would
easily become known who has the securlty
arrangement and who has not any securlty
arrangement, That would frustrate the
very purpose of making securlty arrange-
ments,

SHRI J. M. BISWAS )
the press,

It came out 1o

SHRI VIDYA CHARAN BHUKLA :
That may be a conjucture, What can I
do?
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SHRI HEM BARUA 1 Is It a fact that
a Member of this H , Shrl Jyotirmoy
Basu, asked West Bengal Governmeat for
police protection while coming to Delhl
and, if so, whether police protection was
glven to him and what were the reasons

advanced by him for asking police protec-
tion for him 7

MR. SPEAKER :

This Is about ex-
Ministers,

SHRI HEM BARUA :

For political
leaders also.

SHRI VIDYA CHARAN SHUKLA :
I am not at present aware of it,

SHRI HEM BARUA:

ported in the Amrit Bazar
Calcutta,

This was re-
Patrika of

SHRI VIDYA CHARAN SHUKLA

I will find out. 1 am npot aware of
it,

st wAsae fasr: s H§AT s A
qarar s oo Aaral AT T gest ¥
AN AT 9T ¥ @I AQA A
%! fegwraa #1 T i 40 1 @a &
SUAT WA AK SN FY Formt 9T grav
& 1 sar A qag wgA A wrEga N
fe fd) 3t oo gow Y forlt o2 maR
& Tiv qT A fgwwg w1 @ Har g g
¥ YA Ay 9T G ATy ;A ¥ wurEr
€Y a3 qrear, I rd A o, fee

o ¥z g9 HA g ar Iegafe @ @
g o1 S1 7o gy ?

SHRI VIDYA CHARAN SHUKLA :
I do not know what that the hon, Member
wants to know,

oft wAwar faw :  fedt off T Aar
fgmaa & fog o xaar awi adf s
forrr fie oy of fareeft & fog s §,
KRR ICRERE LR 4
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gt ¥ar &, SH w6t qw & gar v
gruwAm @Al w@rd v ¥
sqrer f@awr o &Y A W QA
fagar =t gaN fgwem 9x ar g,
Iud @=i At 7l agar wfge, w0 ooy
ug wrearaq 33 ?

MR. SPEAKER : These are vague
questions. It Is a hypothetlcal question.
Kindly avoid such questions,

oft <fx a ;o wa @ A g §

TeAw WEEY : W17 A g ag ¥
mAY § e sreareq, gogw, fRaoRfess
WA FTg goHdA § A v awy
g1

st adsaT fae ;. Rl st aw Ox
g & A9 G R N &F ¥ saqnar
T e & aw 97 Adf g, ag §A
ATAAT ATET & |

Appointment of Chief Secretary to
Government of West Bengal

*1653, SHRI D, N, PATODIA : Will
the Minister of HOME AFFAIRS be pleased
to slate :

(a) whether ft is a fact that the work of
the adminlstration of West Bengal has been
seriously hampered because of the non-
appointment of the Chief Secretary ;

(b) whether It is also a fact that the
Centre has directed the State administration
that the post should be filled immediately ;
and

(c) if so, the causes of delay?

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS (SHRI
VIDYA CHARAN SHUKLA) : (a) No,
8ir. The post of Chief Becretary, West
Beogal was pcver vacant. Shri M, M, Basu
continued to be the Chief Secretary in
addition to his duties as Adviser untl April
22,1970, when Shril Mullick relicved him,
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(b) No, Sir,
(c) Does not arise,

SHRI D.N. PATODIA : S8ir, the
answer Is clearly misleadlng. Immediately
after the imposition of Presidential rule It
was decided by the Central Government that
Mr. Basu would be giving up the post of
Chlef Secretary and Mr, Mullick would take
over that post, But in splte of those orders,
the Governor never wished that Mr, Mullick
should take over and as far as 35 days after
the Presldentlal rule there was complete
stagnancy In the admlinistration when neither
Mr. Basu por Mr. Mullick could pass any
order, I would llke to know whether it Is a
fact that afier she Imposlilon of the
President’s rule orders were passed for
appointment of Mr, Mullick as Chiefl
Secretary and If so, what were the reasons
for the delay in actual appoiniment, whether
objections were raised by the Governor and
what were those objeciions and how they
were met,

SHRI VIDYA CHARAN SHUKLA :
It is a fact that It took a little time afier
the imposltion of the President’s rule for a
new Incumbent to be appointed and there-
fore, 1 have Indicated In my original answer
that Mr, Basu was requested to contloue
In charge of Chlef Secretary’s post In
addiion to his dutles as Adviser, There
were some  difficulties that the Governor
expressed and it took a lttle time for these
difficultles to be resolved and these
difficulties have now-been resolved and RlIr.
Mullick has taken charge of the post of
Chief Secretary and he Is functioning,

SHRI D, N, PATODIA ; Is It a fact
that recently the Cabinet Secretary vislted
West Bzngal and Is there going to be large
scale change in  the administrative set up
including many chaoges in the officers ? If
80, what are the reasons and what are the
changes contemplated ?

SHRI VIDYA CHARAN SHUKLA ;
As the hon, Member koows, it Is our
responsibllity to sce that the adminlstration
of West B:ngal Is carrled on in accordance
with the wishes of the Parllament, Therefore,
it 1s normal for cithor the Ministers fa |





